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Order dated 27.04.2017 CP NO 21/Ald/2017 Ms. NIF Pvt Ltd

Shri S.K. Gupta along with Ankit Singh represented the defaulter
company.

The present case is related to compounding of offence in present
matter” report of ROC through of RD is received which to be
considered by the Tribunal.

We are of the view that before passing an appropriate order the
oral submission of representative of Central government thatis OL
Is expected. Therefore, a copy of this order be communicated to
the office of RD through office of OL for argument in present matter.

The matter be listed on 22.05.2017.

Date-27.04.2017 Shri H.P. Chatummn




